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Shri Partmal Ghosh: I could  not 
«xactly follow what the hon. Member 
meant. If specific things are given to 
me, I will definitely look into them.

JV*T  WfTS’TTIT : *WT»T

HCTT f, ....

Shri Bal Raj Madhok: This was his 
specific question. In the railway trams, 
specially in the long-journoy railway 
trains, some people get ill in the trains 
and hf is asking whether you  are 
going to make any proposal to have 
doctors going  with  the trains so 
that they can attend to the medical 
needs of the passengers.

Shri Parimal Ghosh: At the  pre
sent moment, there is no such  pro
posal.  But if that kind of demand 
comes, we will certainly look into it.

«ft tunwi/ snrft: ’rtf nr ?r*rr 
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Shri F*rim*l Ghosh:  The service
conditions of the Railway Medical Offl- 
cer* *nd ot the Health Services  are 
exactly the same, as I have said 
Ion.

Cleave of tatlto Mills

AMS. 'Shri Beni Bhaaker Sharma: 
flhrl Dakar Ld Bim: 
flfert Vfcfrw* Nath rantays 
'fU  Q m« VtfuaM:

Shri Madhu Limaye:
Dr. Bam Manobar Lohia:

Will the Minister of Commerce be 
pleased to state:

(a)  the number  of textile  mills 
which were either not running  or 
were desed down and were conse
quently taken over by  Government 
during the last two years;

<b) whether  those  mills showed 
profits consequently;

(c) if so, the main features thereof; 
and

(d) whether those mills have since
been handled over to their owners?

The Minister of Commerce  (Shri 
Dinesh Singh): (a) to (d). A state* 
ment is placed on the Table of the 
House.

Statement

The management of Eight  textile 
mills was taken over by the Central 
Government during 1965-66 and 1966- 
67.

Out of the eight mills taken over 
two are lying closed owing to finan
cial difficulties. The State  Govern
ment concerned are, however, taking 
steps  to resume working.  Of the 
remaining six, two started  working 
only recently and their profit and loss 
accounts are not yet available. The 
audited balance sheets of the remain
ing four mills are not yet available. 
However, from the periodical reports 
received from the Authorised Control
lers, it is observed that one ol the 
four mills i*i-. The India Unted Mills 
has been making losses  consistently 
though the amount of loss varied from 
month to month. The other three mills 
t»iz„ Muir Mills Ltd., Kanpur Swadeshi 
Cotton and Flour Mills, Indore  and 
Hira Mills Ltd., Ujjain. have mak
ing losses in some months and profits 
In some other ■months.

(d) No, Sir.
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What is the present position ot that 
mill?

Shif Dinesh Singh:  I did not catch 
the name of the mill.

Shri M. B. Krishna:  it is  the
Narsinffghirji mills.

nft tJHo injo  : I7!? WT tfZPltr

STrTTT   ̂pp sf??r' !T.(ITTT faol

if xmr *■:■{ j-TtT̂ rP Hi?*-!? r̂r:7i»T 

ffrrr | ?

«T> fwr ftqr r,n?*ir % qr*? =n 

%*r -TOr *r--. TrM ?. 1

Shri S. Kandappan:  May I know
whether it is a fact that the rise i'1 
the cost of production of cotton fabrics 
is having an adverse  effect on the 
consumption of cloth in the internal 
market and if so, what the Govern
ment propose to do to arrest the in
crease in the cost of production?

Shri Dinesh Singh: It is a much 
■wider question which goes into  the 
question of the internal wai>e and cost 
ructure.

Shri S. Kandappan: But that  is
the basic question.

Shri Dinesh Singh: I do not know 
whether I can explain it in a brief 
reply during the Question Hour.

Shri P. Yenkatasubbaiah:  May  I
know whether the attention of Gov
ernment has been drawn to the fact 
that in Andhra Pradesh whew some 
textile mills have been started with 
a spindlage of 12,000, they are  not 
working on an economic basis  and 
they have represented to Government 
that if a third shift were  allowed, 
they would be able to work the mills 
on an economic basis and if not, the 
mills would be on the verge ot clo
sure, and if so, may I know whether 
•Government will take suitable step*

to allow such of those economic mills 
to work on an economic bMis  by 
allowing them to work a third shiltT

Shri Dinesh glagfa: We  have no
objection to the mills working as 
many shifts as they like. But the dUB- 
culty~is that there is cotton shortage. 
We do not have enough cotton  to 
allow the mills to work on  three 
shifts. Owing to that reason, we have 
also placed certain restrictions on the 
adding cuf new spindlage etc. As soon 
as the cotton position improves  we 
shall be very glad to allow them to 
work more shifts.

Shri p. Venkatasubbaiah: They are 
nut asking for supply of cotton.

Shri Dinesh Singh: They iannot get
it.

Shri S. M. Banerjee: I am happy at
the statement of the hon. Minister 
that he has decided to take over some 
of these mills permanently. I would 
like to know  whether his mind is 
working on the lines of having a tex
tile corporation by bringing forward 
legislation here and if so,  ■whether 
that legislation is likely to be brought 
forward before this House during this 
session?

Shri Dinesh Singh: Yes.

Shri Samar Gobs: Will the  hon. 
Minister let us know why the Dha- 
kes wari Cotton Mills at Asansol has 
been closed.

Mr. Speaker: We cannot go into the 
cases of individual mills now.

Shri Samar Guha:  There is  some 
special reason.  That is why I 
mentioning it.

Govesnment give some' sobsidy  to 
it on the understanding that that parti
cular mill will employ refugees from 
East Pakistan.  That mill ia  lyi"8 
closed.  May 1 know whether Gov
ernment are prepared to  undertake 
the running of this mill particularly 
for the reason that the refugees may 
be employed then.
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Shri Dinertt Singh:  I shall have It
looked into.

Shriattt  T •  Ig
it a fait that the high price of cloth 
and the low purchasing power in the 
hands of the people are responsible 
for the stagnation in the textile indus
try, and if so, may I know whether 
Government will think of controlled 
distribution of cloth to the people at 
controlled prices?

Shri Dinesh Singh:  The price  of
cloth of mass consumption is already 
controlled, and we are not aware of 
any great difficulties being experienc
ed in that connection.
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fapr TVT'nEsr  fa-* *fr 

f<*fl'fc  % T=rnpT »rm=r =t frwrt 

i9««JfpT!Tr w  ?t*t h -j*r*tv=nf 

1 S«6 %  ift tTprfT̂TVPT %

f̂rit  r̂?: fruT 1 $ irmrr wnrm

f. Pf  snr »r  #r ̂17 vttfr ^

 ̂  qr* fVrr 1  wnr

2,000  Jnr̂T =Ntt TT 5Ttr g  |

 ̂ tx srrRid  fjpr̂r
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Mr. Speaker: 1 will not allow this. 
If h<> repeats it. it will not be good, 
lie has understood the question.

Shri Kanwarlal Gupta:  He must 
answer the question.

Mr. Speaker: Let him reply and if 
there is anything further to clarify, 
ho can ask.

Shri Kanwarlal Gupta:  We have
been requesting you to ask him to 
answer the question. He is not doing 
it.

f*?n »rt «tt 2,000
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Shri Narendra Singh MihUU: The
Raj Ratna Mills, Petlad, which is in 
my constituency, has been closed tor 
the last 1J years.  A committee was 
appointed under the chairmanship of 
Shri Oza who was" a member of this 
House, and its report has been sub
mitted to Government.  What reply 
has the Government of India given to 
the Gujarat Government in this con
nection?

Shri Dinesh Singh:  The difficulty
in all these questions is that hon. 
Members wish to go into cases of 
individual mills.  If they would let 
me know that they wish to go into 
the cases of individual mills, I will 
very gladly give the facts.  But it is 
difficult for me to recollect all the 
reports that have been submitted or 
other facts about individual mills.

Shri P. KamawwrU: Pondicherry is 
directly under the Central Govern
ment.  In connection with the affairs 
of the Bh&rati Textile Mills, Pondi
cherry, a committee of M.Ps. was 
appointed and that committee had 
recommended ten months ago that the 
mill has to be taken over by the Cen
tral Government.  What do Govern
ment propose to do with regard to 
the recommendation of that parlia
mentary committee?

Shri Dinesh Singh: I am sorry the 
hon. Member did not know the full 
facts.  The mill was taken over in 
June IMS and it is functioning from 
February 1M7.
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Price of WMOia lira

*244. Shri Abdul Ghani Dm  Will 
the Minister of Cm m in  be pleased 
to state:

(a)  whether U is a fact that  the 
woollen yarn is  being sold la the 
Indian market at a rate double than 
the control price;

(b> tf a* the action Mac  trim 
l atest those pa m  or fens  wh» 
evade surcharge, tnmome tax, 'sales- 
Ux  by selling the yam b> Mm>- 
aucrket; and
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